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12.24 hrs.

ELECTION TO COMMITTEE .
Committee on Official Language

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
Sir, T beg to move :

““That in ‘pursuance of sub-section
(2) of Section 4 of the Official
Languages Act, 1963, the mem-
bers of Lok Sabha do proceed to
clect, in agcordance with the sys-
temn of proportional representation
by msans of the single transferable
vote, one member from amongst
themselves to be a mambszr of the

*  Commutiee on Official Language
vice Shri P.C, Sethi resigned from
the Committee,”’

MR SPEAKER : The quesiion is :
*“That in pursuance of sub-scetion
(2) of Section 4 of the Official
Languages Act, 1963, the members
of Lok Sabha do proceed 10
elect, in accordance * with the
system of proportional representa-
tion by mz=ans ol the single trans-
ferable vote, one member {rom
amongest thamselves to be a
m>nber of the Commitice on
Oilizial Language vice Shri P. C.
Sethi resigned from the Commi-

tiee.”’

The mation was adopted.

MR, SPEAKER : We go to the mext
item ...

SHRI SATISH AGARWAL
(Jaipur) : Sir, I understand from radio
tha! Shri Harina'ha Misra has been
shifted 1o Irvigition. Please clarify,
Sir, who holds this portfolio. 1 also
understand (hat Shrimati Mohsina Kid-
wal has taken over as Ruaral  D:velop-

ment Minister, Please let us know the

latest position in regard to reshuffling,
It is now being dopme cvery week.
According to the agenda paper, item 8§

stands in the name of Shri Harinatha |

Misra.
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SHRI! SATYASADHAN CHAKRA.
BORTY (Calcutta South) :'I suggested
to you on an ecarlier occasion that you
should have a list here to-day's list of
Ministers so that we can know who are
the Ministers, what are the Depart-
nients they are holding charge of, etc.
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SHRI SATYASADI!IAN CHAKRA-
BORTY : You should hive a list of
Ministers, which are 1l departments
they are holding chaig: of, who is the
senior apprentice and who 1s the junior
apprentice, efc.

o} qatst ggaw ¢ oy faez o
W& SN g1, IT FIOAYS §ET WIAT
Arfge | '

12, 27 hrs.

LAND ACQUISITION (AMEND-
MENT) BILL-CONTD. d

THE MINISTER OF.STATE OF
THE  MINISTRY OF  RURAL
DEVELOPMENT + (SHRIMATI
MOHSINA KIDWAI) : ON BEHALF
OF SHRI HARINATHA .MISRA, I
beg to move for leave to introduce &
bill further to am2nd the 1and. ag-

quisition agt. 1984 ;



